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 This  is  having  an  adverse  effect  on
 the  environment  of  this  region  and  it
 is  feared  that  hot  water  springs  of  this
 area  may  dry  up.

 As  a  result  of  all  this,  not  only  will
 the  place  lose  its  attraction  from  the

 point  of  view  of  tourism  but  the  Gov-
 ernment  will  also  lose  revenue  and
 particularly  the  foreign  exchange.

 Hence,  I  request  the  Government
 to  immediately  take  stringent  mea-
 sures  10  stop  felling  of  trees  and  can-
 cel  the  Jease  for  the  land.

 (vii)  Need  to  sappoiat a  high  level
 Committee to  look  imto  the  func-

 tioning  Kendriya  Vidyalaya  San-
 gathan

 {English}

 SHRI  MUHI  RAM  SAIKIA  (Now-
 gong):  The  employees’  associations
 of  Kendriya  Vidyalaya  Sangathan
 have  threatened  to  resume  their  agita-
 tion  if  they  are  not  given  representa-
 tion  on  the  Sangathan  and  its  Board
 of  Governors  if  JCM  is  not  formed
 and  recommendations  of  Chattopadh-
 yaya  Commission  are  not  accepted
 immediately.

 During  the  preceding  session,  no
 Tecruitment  or  promotions  were  made.
 188  Kendriya  Vidyalayas  are  without
 principals,  thousands  of  teachers’  posts
 remain  unfilled  and  ad  hoc  appointees
 are  not  available.

 Transfers  of  last  session  are  not  yet
 complete.  Applications  for  new  ses-
 sion  have  not  yet  been  invited.  Trans-
 fers  decided  by  the  Establishment
 Committee  are  held  up.  Admissions
 are  being  denied  to  eligible  students
 bt  are  being  granted  to  thousands  of
 ineligible  ones.

 1  will  urge  upon  the  Central  Gov-
 ernment  to  appoint  a  high  level  or
 parliamentary  committee  to  look  into
 the  matter.

 *Translation  of  the  speech  originally  delivered  in  Tamil,
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 1991-92—  Ministry  of  Industry

 (viii)  Need  to  reintroduce  the  can.
 celled  trams  between  Sambhal
 and  Moradabad

 [Translation]

 DR.  5  P.  YADAV  (Sambhal)-
 Sir.  ।  would  like  to  draw  the  atten-
 tion  of  the  House  towards  an  impor-
 tant  matter  under  Rule  377.

 Sambhal  Lok  Sabha  constituency  is
 a  very  backward  area.  There  is  a
 branch  lime  between  Sambhal  and
 Moradabad.  Six  passenger  trains  used
 to  run  on  this  line.  D.R.M.  Morada-
 bad  has  suddenly  cancelled  four  trains
 out  of  the  six—ISR,  2SR,  3SRM.
 4SRM.  This  has  caused  resentment
 among  the  people.  The  poor  labourers
 ate  facing  hardships.

 Sir,  the  Government  should  restart
 these  four  trains  without  further  de-
 lay  so  that  the  people  are  not  de-
 prived  of  rail  facilities,

 ta
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 DEMANDS  FOR  GRANTS  (GENE-
 RAL)  1991-92—Contd.

 Ministry  of  Industry—  Contd.

 (English]

 MR.  DEPUTY  SPEAKER:  The
 House  will  now  take  up  Item  No.  9.
 namely,  further  discussion  and  voting
 on  the  Demands  for  Grants  under  the
 control  of  the  Ministry  of  Industry.
 Shri  Jeevarathinam.

 [Translation]

 *SHRI  R.  JEEVARATHINAM
 {Arakkonam):  Mr.  Speaker  Sir,  Ex-

 tending  my  support  to  the  demands
 for  grants  pertaining  to  the  Ministr
 of  Industry,  I  would  like  to  putfort
 some  of  my  views.
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